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(b) Does not arise.

(¢) No specific time frame can be indicated as the safety assessment of GM
plant is highly technical and is a long drawn process involving extensive consultations

with the relevant stakeholders before a final decision is taken.
Kasturirangan Committee report on eco-sensitive zones in Western Ghats

49.  SHRI MOHD. ALI KHAN: Will the Minister of ENVIRONMENT, FOREST
AND CLIMATE CHANGE be pleased to state:

(@) whether Government has any proposal to consider the recommendations
made by the Kasturirangan Committee report on eco-sensitive zones in Western Ghats;

and
(b) if so, the details and the present status thercof?

THE MINISTER OF STATE OF THE MINISTRY OF ENVIRONMENT, FOREST
AND CLIMATE CHANGE (SHRI PRAKASH JAVADEKAR): (a) and (b) Based on the
recommendations of the Dr. Kasturirangan Committee Report on Western Ghats, the
Ministry of Environment, Forest and Climate Change has brought out a fresh notification
dated 4th September, 2015 for declaring ecologically sensitive arca in the Western Ghats
in supersession of the earlier draft notification issued on 10th March, 2014 incorporating
provisions to clarify and to dispel the apprehensions and concerns raised by various
stakeholders.

Environmental education, awareness and training

50. SHRIP. BHATTACHARYA:
SHRI RAMDAS ATHAWALE:
Will the Minister of ENVIRONMENT, FOREST AND CLIMATE CHANGE be

pleased to state:

(a) the details of schemes arid the steps taken by Government for environmental

education, awareness and training during the last two years;

(b) whether World Bank assistance has been taken to promote Environment

Management Capacity Building Project in various States of the country; and

(¢) if so, the details thercof and the amount spent thereon during the said

period, State- wise?
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AND CLIMATE CHANGE (SHRI PRAKASH JAVADEKAR): (a) The "Environmental
Education Awareness and Training (EEAT)' scheme of the Ministry of Environment,
Forest and Climate Change was launched in the FY 1983-84 with the basic objective
to promote environmental awareness among all sections of the society and to mobilize
people's participation for conservation of environment. The objectives of the scheme
are achieved through the implementation of four programmes namely National Green
Corps, .National Environment Awareness Campaign. Seminars/Symposia and National
Nature Camping Programme. Expenditure of ¥ 33.54 crore and ¥ 34.29 crore has been
incurred on the scheme for FY 2014-15 and FY 2015-16 respectively covering the 29
States/UTs namely Andhra Pradesh, Andaman and Nicobar Islands, Assam, Bihar,
Chhattisgarh, Delhi, Goa, Gujarat, Haryana, Himachal Pradesh, Jammu and Kashmir,
Jharkhaud, Karnataka, Kerala, Madhya Pradesh, Maharashtra, Manipur, Mizoram,
Nagaland, Odisha, Puducherry, Punjab, Rajasthan, Tamil Nadu, Tripura, Sikkim,
Uttarakhand, Uttar Pradesh and West Bengal.

(b) and (c) During the period 1999 to 2002, World Bank assistance was taken for
'Environmental Education in School System (EESS)' which was a sub component of the
India Environment Management Capacity Building Project. The project involved a
detailed study of the status of infusion of environmental concepts in school curricula
in the country and the status of teaching of Environment Education in schools. During
the last two years no such project has been undertaken with World Bank assistance
on EESS.

Setting-up of centralized pollution control room

51.  SHRI VIJAY JAWAHARLAL DARDA: Will the Minister of ENVIRONMENT,
FOREST AND CLIMATE CHANGE be pleased to state:

(a) whether Government proposes to set-up centralized pollution control room

to monitor level of air pollution in the NCR region;
(b) if so, the details of activities likely to be taken by control room:;

(¢) whether Government has adequate technical and enforcement staff to enforce
the pollution standards and norms against the violators identified by control room or

monitoring authorities; and

(d) if so, the details of harmful elements found in air of NCR region and the

action taken thercon?
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